
NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
H9N'BLE MEMBER (J)

c. P. NO. 103(ND)16

cA. NO.

SH. M.K. HANJURA

HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF

THE NATIONAT COMPANY LAW TRIBUNAL ON 29.08.2016

NAME OF THE COMPANY: M/s. Shakuntala Devi Golyan & Anr. V/s. M/s. Gallus Chattels

Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACTz 24L1242

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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COMMON ORDER

ThematterhasbeenreferredtomediationbythisTribuna|.Re|evant

mediation report has not been received from the Hon'ble High court Mediation

centre. The case is slated for hearing on 20.09.2016 in the Mediation centre.

To come uP on 7.10.20L6.
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.:. NEW DELHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
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COMMON ORDER

ThematterhasbeenreferredtomediationbythisTribuna|.Re|evant

mediation report has not been received from the Hon'ble High Court Mediation

centre. The case is slated for hearing on 20.09.2016 in the Mediation centre'

To come uP on 7.10.2016.
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cA. NO.

SH. M.K. HANJURA

HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY tAW TRIBUNAL ON 29.08.2016

NAME oF THE COMPANY: M/s. smt. smiti Golyan V/s, M/s. cotorado chattets hrt. Ltd. &
Ors.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NEW DELHI
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PRESENT: SH. R.VARDHARATAN
HON'BLE MEMBER (J)

c. P. NO. B9(ND)16

cA. NO.

SH. M.K. HANJURA

HON',BTE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 29.08.2016

NAME OF THE COMPANY: lWs. Smt. Smiti Golyan V/s, M/s. Gallus Chattels tut. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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COMMON ORDER

The matter has been referred to mediation by this Tribunal. Relevant

mediation report has not been received from the Hon'ble High Court Mediation

centre. The case is slated for hearing on 20.09.2015 in the Mediation centre.

To come up on 7.10.2016.
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ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF
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c. P. NO. 104(ND)16

cA. NO.

SH. M.K. HANJURA

HON'BLE MEMBER (J)

NEW DELHI BENCH OF

NAME OF THE COMPANYT M/s. Shakuntala Devi Golyan & Anr. V/s, M/s, Crocus Chattels
hlt. Ltd, & Ors.
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COMMON ORDER

The matter has been referred to mediation by this Tribunar. Rerevant
mediation report has not been received from the Hon,bre High court Mediation
centre. The case is srated for hearing on 20.09.2016 in the Mediation centre-

To come up on 7.10.2016.

(R.Varadharajanf

Member (Iudicial)
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY LAW TRIBUNAL ON 29.08.2016

NAME OF THE COMPANY: M/s. Smt. Smiti Golyan V/s. M/s. Crocus Chattels h/t. Ltd. &
Ors,

SECTION OF THE COMPANIES ACtt 397 l39a

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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COMMON ORDER

The matter has been referred to mediation by this Tribunal. Relevant

mediation report has not been received from the Hon'ble High Court Mediation

centre. The case is slated for hearing on 20.09.2016 in the Mediation centre.

To come up on 7.10.2016.

(R.Varadharajan)

Member (Judicial) (Member (Judicial)



NATIONAT COMPANY tAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

COMM:

PRESENT: SH. R.VARDHARA'AN
HON'BLE MEMBER (J)

c. P. NO. 102(ND)16
cA. NO.

SH. M.K. HANJURA

HON'BrE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OFTHE NATIONAL COMPANY TAW TRIBUNAL ON 

'9.08.2016NAME oF THE coMpANy: M/s. shakuntara Devi Goryan & Anr. v/s. M/s. cororado chattersM. Ltd. & Ors.
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COMMON ORDER

The matter has been referred to mediation by this Tribunal. Relevant

mediation report has not been received from the Hon'ble High court Mediation
centre. The case is slated for hearing on 20.09.2016 in the Mediation centre.

To come up on 7.10.2016.

(R.Varadharajan)

Member (fudicial) (Member (Judicial)


